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(b) One Terracota Key with 
~ n estimated valued Rs. 50/-

(c) One tea packet estimated 
value Rs. 15/ -

2. Shri S. P. Kaushik Nil. 

3. Shri R. Rajaraman One 
porcelain toy-value Rs. 15 /-

4. Shri P. Maruthi Babu Nil 

(c) No, Sir, as the CBI&P ~ a 
registered socitey. 

(d) Does not arise. 

-Composition Of State Electricity 
Board and LOSs Suffered by them 

6054. SHRI HARINATH MISRA: 
W i 11 the Minister of ENERGY AND 
COAL be pleased to state: 

(a) the composition of each and 
every Electricity Board in the 
country; 

(b) the financial investment made 
in each Board as also the profit and 
loss incurred by each during the last 
five years· and 

' 
(c) whether in the light of ex-

periences gained in running these 
Boards, any major amendment is con-

tPmplatect in the composition a.ad 
1·unning of the Boards; if so, what? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY 
(SHRJ VIKRAM MAHAJAN): (a) 

The composition of State Electricity 
Boards in governed by the following 
provisions in the Electricity (Supply) 
Act, 1948:-

"5 

(2) The Board shal1 consist of 
not less than three and not more 
than seven members appointed by 
the State Government. 

(4) of the rern ers~ 

(a) One shall be a person who 
has experience of, and has shown 
capacity in, commercial matters 
anct administration· 

' 

(b) One shall be electrical en-
gineer with wide experience; and 

(c) One shall qe a person who 
has experience of accountini and 
:financia1 matter8 in a public utility 
undertaking, preferably an electri· 
city supply undertaking. 

(5) One of the members possess-
ing any of the qualification speci-
fied in sub-section ( 4) Shall be 
appointed by the State Government 
to be the Chairman of the Board.'' 

(b) The details may be seen in the 
enclosed statement. 

(c) The High Level Committee on. 
Power which was set up in Novem-
ber, 1978 under the Chairmanship of 
Shri V. G. Rajadhyaksha, Ex-Mem-
ber, Planning Commission. is already 
engaged in examining all aspects of 
the functioning of SEBs and Central 
Organisations engaged in electricity 
generation, transmission and distri-
bution, including organisational 
structure management practices, 
planning systems, efficiency of opera-
tions, financial performance, tariff 
structure and legis1ative frame-work 
and makP recommendations for im-
provin r~ them. Recommendations of 
the Committee are being awaited. 

Statement 

(i) r:. 111tv f:tp1t/d: ~  

(11'1 f, l111'> 011ht.une.t:-

Re;. Crore 

1600 

Punjab 

M.i lhya Pr.t<k-..h 

And.hra Prad· sh 459 

Gujarat 
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State Electricity Board Rs.Crore 

-
Haryana . 330 

•ihar 303 

lbjaathan 284 

Weat Bengd 234 

Kera la 176 

Oriua 146 

Karn at.aka u6 

Hu•a.cltal Prade1h 70 

-----
Tota.I for 15 Board9 6323 

Accou.nta of 1978-79 for the re-
maining three Electricity Boards. viz. 
thoae of Assam, Meghalaya and 
J"ammu & Kashmir have not been 
received. 

l ~ ·: l • ctricity Boards 

l\laharuhtr·a 

K2l11utaka 

"..nclhra Pradl"lh • 

Raj;uthan . 

1 lunaclu.l Pradesh 

K1·1a18. 

Gujarat 

Wc·at Bengal 

~  ya Pradesh 

H:uyana 

Tamil Nadu 

'Oriua 

Put\ jab 

Uttar Pradesh 

Total 15 Boardt. 

The ·amendment of the nectrklt 
(Supply) Act, in 19'8, introdu.cei. 
some change. in the method of deter-
mining the surplus available for apPre-
priatioDI. EYen before the am••-
ment of 1978, interest on GoTeal· 

ment loans wa1 a reaidual charle. 
i.e. no provi&iona needed to be made 
on this account if there were n• 
surpluses to meet them. The proAts 
or losses of State Electricity Boerdll 
for the five year8 ended on 11.t 
March, 1g19 after makinf preri-
1ions for:-

( i) Interest 
Loan.-; 

on Govemaeat. 

(ii) Depreciation: and 

(iii) Other revenue deficits, if ... 
any. 

Whether there had been aurpluaea 
or not to cover them had been •• 
follows:-

---·-
Before taking into After taking <Xcdit 
account Govt. sub- for Govt. Sublicly 

1idy 
~~

Profit11 LoC!SC:".s Profit LOlllCS 
Rs. RI. JU. Ra. 
Cores Cr ores Grorea CrCXCI 

71 82 

35 35 

9 18' 

<f. 38 

18 18 

22 I 

29 29 

"7 g 

41 8 

43 4! 

40 15 

53 41 

62 40 

7'.1. 41 

327 ,27 
------

615 '27 • 




